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Dr. Sushila Nayar: May [ explain?
‘What I said was that the children have
ta be properly educated, properly
equipped, given all the facilities, so
that they can defend the country, and
nol merely constitute numbers so that
they cannot have all these necessary
things. in whirh case they can  be
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nothing else but cannon fodden, (In-
terruptions).
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Mr. Speaker: We cannot make this
distinction between those who would
be trained and those who would be
made cannon fodder; all would be sons
of the soil and we will have to train
all of them and we will have to
choose people out of them. . . .(Inter-
rupti ) Haz it b a habit that
when I speak the hon. Member must

also speak . . . (Interruptions.)
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Shrimati Ramdularl Sinha: [s there
any proposal to establish family plan-
ning institutes in Delhi and, if 50, may
1 know the progress made so far and
also whether the institutlon in ques-
tion will have any control over train-
ing and research and, if sn, in what
manner?

Mr. Speaker: So many ‘if so's com-
bineg together how can  they be
answered?

Dr. Sushila Nayar: We have set up
o central family planning institute in
Delhi for traning and rescarch in
various aspects of family planning and
the progress is quite good,
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Will the Minister of Finance be
pleased lo state:

(a) whether high level discussions
on the latest Report of the World
Bank Team on the problems and pro-
gress of Indian economy were held
in June last;

(b) if so, the result of the discus-
sions; and

(¢) the prospect of the World
Bank's commitments to assist India's
future development programmes?

The Minister of Planning (Shri B.
R. Bhagat): (a) to (c). Discussions
were held in June with World Bank
Representatives on the problems and
progress of the Indian economy; but
the World Bank Team has not, so far,
submitted any report to the Govern-
ment of India. It is too early to say
at this stage what the result of the
discussions will be.
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Shri P. C. Borooah: May I know
whether the World Bank suggested the
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liberalisation of import of raw mate-

rials and spares and restricting the

others by imposing heavy duties and,

if so, whether it found favour with

the Government?

Shri B. R. Bhagat: In the course of
the discussion, many things were rais-
ed. It was not as if any specific pro-
posals were agreed or not agreed to
but the Gavernment will take its own
decision in the general interest of the
country.

Shri P. R. Chakraverti: While dis-
cussing the question of financial com-
mitments for the development of
India, has the World Bank indicated
any condition of matching the other
finance with rupee finance?

The Minister of Finance (Shri T. T.
Krishnamachari): I woulqd like to make
clear the position of the World Bank
team. The question of World Bank
loans to India is ong matter which is
being discussed with the World Bank;
they are the loans thut they give to
certain projects, what they call IDA
loans, But the function of the World
Bank team is to assess the  plan
needs of Indla so thut they can put
it before the consortium which they
sponsor. It is nol as if the World
Bank itself gives anything but they
supply this information to the con-
sortium and thereforc matters of de-
tail can only be discusseg at the
consortium meeting, not before
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Mr. Speaker: Could the figures be
given®

Shri Ranga: The total should be
known to them, even in an approxi-
mate manner: whether it is Rs. 10,000,
Rs. 15,000 or Rs. 5,000 and so on.

Shri B. R. Bhagat: | would not like
to give any figures from memory.
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Shri D). C. Sharma: Is it not a fact
that the World Bank felt rather
anxious about the decline in the rate
of growth in our country all along
the line—ugriculture and other things
—and, if so. how was the Government
ableg to satisfy them about better per-
formance in the vears to come?

Shri T. T. Krishnamachari: It is not
a question of anybody asking us for
an explanation. The facts about the
growth are known, and these are dis-
cussed, whether the inputa have got
to be greater or whether there should
be any varlation in the type of assis-
tance, cte. These are matters of de-
tail, but the World Bank cannot ask
for any explanation and the Govern-
ment is not bound tn give the expla-
nation.

Shrl ¥ B. Gandhi: In addition to
securing ap increased proportion of
non-project assistance from the  Aid
India Club, what other measures has
the Governmrnt taken to help us out
of the exchange difficulties? I mean
the measures other than the standby
arrangements  with the International
Monetary Fund.

Shri T. T. HKrishnamachari: The
main question is one which relates to
the World Bank und not to the Inter-
national Manctary Fund
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Shri R. 8. Pandey: Is it not a fact
that a certain amount has already
been sanctioned by the World Bank
and we have not drawn it so far, and
are paylng commitment charges in
foreign exchange?

Shrl B. B. Bhagat: It is true we have
to pay certain commitment charges be-
cause we could not draw the amount in

time, but that amount is not very
large.

Shri R. 8. Pandey: What is the
amount?

Mr. Speaker: Order, order. Shri
Daji.

Shri Daji: Since it has been sald

that the Finance Minister is golng to
the USA for discussions with the
World Bank, may I know whether he
is going with g firm and final policy
of the Government that the rupee
shal]l not be devalued at any cost?

Shri B. R. Bhagat: He has already
stated that there will not be any deva-
luation of the rupee.

Grants to Kerala State

+
{ Shri Warlor:
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Will the Minister of Finance be
pleased in state:

(a) whether  the Kerala Govern-
ment  have requested the Central
Government  for assislance for the
purpese of increasing the salary and
Dearness Allowance of the Govern-
ment employees of that State and
bring them at par with those of the
Madras Stute Government cmployees;

(hy if =0, the nature of the request

made: and
ter Central Government's

thereto?

The Minister of Planning (Shri B.
R Bhagal): (a) Yes, Sir.

reaction

(b} The State Government had re-
quested that an assistance of Rs. 4.25
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crores may be provided in the carrent
year.

(¢) The matter is under considera-
tion,

Bhri Warior: By what time will the
consideration be over and a decision
taken by the Government?

8hrl B. R. Bhagat: It is very much
under active consideration; it will be
decided very soon.

Shri Warlor: Can the Government

-give a deflnite time?

Bhri B. R. Bhagat: it will be decided
soon.

Shri Vasadevan Nair: Is the Govern-
ment aware that there is a lot of dis-
satisfaction among the State Govern-
ment employecs because of the very
wide gap between the emoluments of
the State Government employees and
those of the Central Government em-
ployees who work in the same place,
and may [ know whether the Govern-
ment is contemplating some scheme by
which they can at least lift the State
Government employers to some better
level?

Shri B. R. Bhagat: That is true. We
are aware of that position not only in
Kerala but in other States also. But
the point is, what is the State's res-
ponsibility and how much can be
met from the central resources.

WRITTEN ANSWERS TO QUES-
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Visit of West Indies Cricket Team to
India

Shri Indrajit Gupta:
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Will the Minister of Finanee be
pleased to state:

(a) whether it is a fact that Gov-
ernment have refused to grant the
necessary foreign exchange to the
Cricket Control Board in connection





